RAJASTHAN HIGH COURT JODHPUR
NOTIFICATION
No.057$.R.0./2017 ~ Date: oallpla,.,,,ar

In exerc;se of the powers conferred by Article

229(2) of the Constitution of Indla,k Hon'b]e the Chief

Justice of the High Court of Judlcature for Ra]asthan

hereby makes the followmg Rules to amend the Ra]asthan

Hrgh Court Staff Service Rules, 2002 Namely -

1. Short Title and commencement -

(r) These Rules shall be. called. as “The " ‘Rajasthan

ngh Court. Staff Servrce (Amendment) Rules, 2017“

(u) T hey shall come into force at once.

2. Amendment; i in RUIQ 23A l;n 7:_-;xrst|ng Rule 23A

for the expressron “ﬁve calendar years” the

. expressipn “three calendar year«,s” shall be
substituted.. '

BY QRDERS OF HON'BLE
Tue CHIEF JUSTICE

(SATISH Kma SHARMA)
- REGISTRAR GENERAL

" No. Gen, /xvl(d)13/2017/7t,u -3¢ Date: oshg'un

Copy forwarded to the :

(1) Pnncrpal Secretary to Government, Law Department—Cum-
l.egal Remembrance, Ra]asthan, Jaipur with the request to
kindly obtain the permission from the Bhasha.Vibhag for:
publication of this Notification in English as a special case
as the concerned Rules Viz. the Rajasthan High Court Staff
Service Rules, 2002 are in Enghsh language and convey the

same to the Superintendent Government Central Press,
Jaipur under intimation to thrs oﬁ" ice.
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. (6) " Registrar-cum-Principal .

C(10) AlR Deputy . Registrars, -

L

sl n |02

(2) The Superintendent, Government Central Press Rajasthan
Jaipur for publication in the next issue of the Rajasthan
Ra;patra Exemption for. publication of the Notification in

. Hingi is being obtained from the Bhasha Vibhag through

the“ Law Secretary A copy of such Gazette may kindly be
~ sent tothis office immediately.” -
(3) Regrstrar(Vrgrlance), Rajasthan High Court Jodhpur/Jarpur
Bench Jaipur.
(4) . Registrar(Admn’), Rajasthan High Court, Jodhpur/Jarpur
Bench Jaipur.[with thirty copies],
(5) Drrector, Rajasthan’State Judicial Academy, Jodhpur.
cretary - to Hon—'ble the Chief
. Justice, Rajasthan High Caurt. -
(7) 'Reglstrar Examination/W |ts/CIa55|r‘catron Rajasthan High
Court, Jodhpur/Jaipur.Bench Jaipur.

- (8) Registrar(Rules), Rajasthan High Court Jodhpur

(9) CHief Accounts Officer, Rajasthan’ High Court, Jodhpur.

ajasthan High Court, Jodhpur/
Jarpur Bench Jaipur.

(11) IJ\H1 Assistant Registrar/Cou Ofﬁcer/Sr Librarian, RaJaSthan
High Court, Jodhpur/Jaipur Bench.Jaipur.

(12) Senjor \Librarian, Rajasthan High Court .Jodhpur/Bench
Jaipur, with the direction to update the Rajasthan High
Court Staff Service Rules, 002 and upload the same on the
official website of the Rajasthan High Court.

(13) P.S:to Honlble Mr. Justice, o

.(14) All¥" Assistant  Account | Officer/All Admrnlstratlve Off cer

Judicral ,Rajasthan High Court, Jodhpur/Jaipur: Bench, Jalpur
for mformatlon and-necessary action.
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